GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
(DEPARTMENT OF COMMERCE)

RAJYA SABHA
UNSTARRED QUESTION NO. 1328
ANSWERED ON 06/12/2024

TRANSACTION VALUE ON GEM

1328. DR. MEDHA VISHRAM KULKARNI:

Will the Minister of Commerce and Industry be please to state:

@ the details of total transaction value on GeM since its launch in 2020, sector-wise;

(b) whether all State Governments have adopted GeM for their procurement requirements
so far, if so, the details thereof, if not, the reasons therefor; and

(© the details of micro and small enterprises currently registered as sellers on GeM,
Statewise?

ANSWER

THE MINISTER OF COMMERCE AND INDUSTRY
(SHRI PIYUSH GOYAL)

(@) GeM was launched in August 2016. GeM does not maintain sector -wise details of
transactions. However, the total transaction value of GeM since its inception till 25.11.2024 is
%11,39,880 Crore comprising procurement from Goods and Services with transaction value of
%6,06,671 Crore and %5,33,209 Crore respectively.

(b)  All the States and UTs have registered buyers on GeM and have been utilizing the
portal for their procurement needs concerning goods and services. Furthermore, GeM has
also signed MoUs with all the States with provisions for capacity building under combined
efforts of GeM and State Administration. The State-wise details of procurement value on
GeM since its launch in 2016 till 25.11.2024 are mentioned in Annexure 1.

(© State-wise details of Micro and Small Enterprises currently registered as sellers on
GeM till 25.11.2024 are mentioned in Annexure 2.
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Annexure |

Annexure referred to in reply to Part (b) of Rajya Sabha Unstarred Question No. 1328

for answer on 06.12.2024.

State

Order Value (in X Crore)
since Inception

ANDAMAN AND NICOBAR ISLANDS 938
ANDHRA PRADESH 1,911
ARUNACHAL PRADESH 347
ASSAM 6,381

BIHAR 9,131
CHANDIGARH 4,136
CHHATTISGARH 3,249
DADRA AND NAGAR HAVELI & DAMAN AND DIU 377
DELHI 11,397

GOA 192
GUJARAT 31,393
HARYANA 2,863
HIMACHAL PRADESH 1,207
JAMMU AND KASHMIR 7,924
JHARKHAND 4,866
KARNATAKA 4,098
KERALA 2,050
LADAKH 477
LAKSHADWEEP 64
MADHYA PRADESH 10,376
MAHARASHTRA 20,125
MANIPUR 404
MEGHALAYA 209
MIZORAM 119
NAGALAND 291
ORISSA 6,834
PUDUCHERRY 508
PUNJAB 3,162
RAJASTHAN 2,836
SIKKIM 99

TAMIL NADU 2,957
TELANGANA 1,873
TRIPURA 766
UTTAR PRADESH 60,974
UTTARAKHAND 2,773
WEST BENGAL 2,363
Total 2,09,674




Annexure 11

Annexure referred to in reply to Part (c) of Rajya Sabha Unstarred Question No. 1328

for answer on 06.12.2024.

STATES/ UTs REGISTERED MSEs
ANDAMAN AND NICOBAR ISLANDS 1,881
ANDHRA PRADESH 16,473
ARUNACHAL PRADESH 590
ASSAM 10,861
BIHAR 27,961
CHANDIGARH 2,919
CHHATTISGARH 10,842
DADRA AND NAGAR HAVELI AND DAMAN AND DIU 967
DELHI 55,545
GOA 2,117
GUJARAT 79,158
HARYANA 33,824
HIMACHAL PRADESH 4,792
JAMMU AND KASHMIR 11,866
JHARKHAND 17,836
KARNATAKA 44,573
KERALA 20,117
LADAKH 249
LAKSHADWEEP 17
MADHYA PRADESH 34,821
MAHARASHTRA 1,97,692
MANIPUR 3,238
MEGHALAYA 465
MIZORAM 272
NAGALAND 416
ODISHA 17,871
PUDUCHERRY 1,267
PUNJAB 28,176
RAJASTHAN 53,124
SIKKIM 216
TAMIL NADU 71,329
TELANGANA 25,626
TRIPURA 879
UTTAR PRADESH 88,333
UTTARAKHAND 9,485
WEST BENGAL 32,630
TOTAL MSEs on GEM 9,08,428
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